Date: - 26-11-2025.

- OA-49/2026/EZ

1. Thc Chief Minister of West Bengal,
Government of west Bengal,

Nabanna, 325, Sarat Chatterjce Road,
Howrah- 711102.

2. The Chief Secretary,

Government of west Bengal,

Nabanna, 325, Sarat Chatterjee Road,
Howrah- 711102.

3. The Mayor,

Kolkata Municipal Corporation,

S, S.N. Banerjce Road,

Kolkata- 700013.

4. The Chief Municipal Health Officer,
5, S.N. Banerjee Road,

Kolkata- 700013.

5. The West Bengal Pollution Control Board,
Paribesh Bhawan,

10 A, Block- LA, Sector -III, Bidhan Nagar,
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Kolkata-700106.

6.The National Green Tribunal,

Eastern Zone,

Finance Centre,3rd Floor, Block I11B,

New Town,

Kolkata 700157.

Kolkata Municipal Corporation,

5, S.N. Banerjee Road,

Kolkata — 700013.

8. The Commissioner of Police,

Kolkata Police Force,

18, Lalbazar Street,

Kolkata- 700001.

9. The Joint Commissioner of Police (Crime),

Kolkata Police Force,

18, Lalbazar Street,

Kolkata- 700001.

10. The Deputy Commissioner of Police (Port Division),



1, Dumayunc Avcnue,

Kolkata- 700075.

11. The Officer-in-Charge,

Metiabruz Police Station,

Kolkata- 700024.

12. The Assistant Director of Fisheries,

New Treasury Building,

Alipore, Kolkata — 700027.
Subject: Request for urgent cleaning and rcstoration of a
privately-owned public-use pond lying and situated at Q-
476/ 1, Santoshpur Road, P.3.- Metiabruz, KMC Borough
No. XV, Ward No. - 136, Kolkata- 700024.

Respected Sir,

We, the undersigned residents of Ward No. 136 under the jurisdiction
of Kolkata Municipal Corporation, would like to draw your kind attention to
the extremely unhygienic and neglected condition of the pond located at
lying and situated at Q-476/1, Santoshpur Road, P.S.- Mctiabruz, KMC

Borough No. XV, Ward No. - 136, Kolkata- 700024. Although the pond is



privately owned, it has been traditionally used by the residents for daily
purposes, cultural rituals and neighbourhood activitics for decades.

For the last several months, the pond has been choked with weeds,
garbage, plastic waste and sewage inflow, creating serious health and safety
concerns for the surrounding locality as somc local hooligans are trying to
fill up the pond using garbages through their men and agents. The stagnant

and contaminated water has resulted in: -

L. Spread of foul smell in the locality.

1. Rapid mosquito breeding and rise in denguc/malaria cases.

iii.  High risk of water-borne diseases.

1v. Obstruction of rituals/functions for which public access has

always been allowed.

Repeated requests to the caretaker/owners have not yielded any positive
results and the condition is deteriorating rapidly. As per Section 63 of the
KMC Act detailing the duties relating to public health and sanitation, we
humbly request the Concerned persons to undertake immediate measures
for cleaning, desilting and scientific waste removal from the pond in the
interest of public health and environmental protection. Not only this on

scveral occasions we had informed the officers of the Kolkata Municipal
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Corporation regarding through letter dated 06-12-2022 and 28-03-2023 and
also through online mode i.e. through kmc watsapp page being grievance id.
no. PGR-2025-09-19-016464 dated 19-09-2025 duly assigned to one Arup
Sarkar to take care of the same but till datc none of the officers concerned
had bear the pain to look after and take care of the above narrated matter
duc to the reasons best known to them.

We believe the intervention of the Corporation is crucial and justified
since this pond serves public utility despite being privately owned and its
current state is a direct threat to the health and safety of hundreds of
residents.

We therefore request you to kindly initiate the following actions at the
carlicst: -

1. Inspection of the pond by KMC Health & Sanitation Department.

2. Immediate cleaning, weed removal & sterilisation of water.

3. Preventive measures to stop garbage dumping & mosquito breeding.

4. Placement of signboards prohibiting waste disposal around the pond.
We hope for prompt and effective action in this matter. The residents of our
locality shall remain grateful for your intervention to restorc hygiene and

saflcguard public health.
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Thanking you,
Yours l’cuthfully,

Enclosures: - W \
4 -Qethe 5 THY 0)

| Barlicr letter dated 06-12-2022 and 28-03-2023 and the copy of the kmc

|

watsapp page containing grievance id. no. PGR-2025-09-19-016464 dated
19-09-2025 duly assigned to one Arup Sarkar.

2. Photographs of the present condition of the pond.
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. To

The Hon’ble Chief Minister,
Govt of West ‘

Nabanna, 325, Sarat Chatterjee Road,,

Mandirtala, Shibpur,
Howrah-711102.

. The Chief Secretary,

Govt of West Bengal,

Nabanna, 325, Sarat Chatterjee Road,
Mandirtala, Shibpur,
Howrah-711102.

. The Hen'’ble Mayeor,

5, S. N. Banerjee Rcad,
Kolkata — 700013. :

The Chief Municipal Health Officer,
5, S. N. Banerjee Road,
Kolkata — 700013.

. The Executive Officer,

Health Department,

Borough -XV,

E/3, Circular Garden Reach Road,
Kolkata — 700 024.

Dear Madam / Sir,

Date: g. [D.,9000

We, the local and surrounding people of premises no. Q-
476/1, Santoshpur Road situated under P.S. — Metiabruz,
Borough - XV,Ward No. 136, Kolkata — 700 024 beg to draw your

kind attention to the following facts :



. That one pukur(pond) is situated at premises no. Q-476/1,
Santoshpur Road, under P.S. - Metiabruz, Borough - XV,
Ward No. 136, Kolkata — 700 024 measuring more or less 8
(eight) Cottah.

. That from last few months the said pukur(pond) was not
cleaned by its owner and some people also throwing
garbage in the said pukur(pond) and for the aforesaid
reason a bad smell is always coming from the said pukur .

. It is pertinent to mention here that one water pump of
K.M.C was also installed at the said pukur(pond) which is
used in rainy season.

. In this Dengue Situation, there is every chance of breeding
of mosquito.in the said dirty pukur(pond) and there is also
high possibility of spreading of dengue in our locality .

So, we the local and surrounding people are humbly
requesting you to kindly take necessary action or actions
so that the said pukur(pond) may be cleaned and we live
our life in a healty environment.

Thanking you,

Yours Faithfully,
L Sk B Wadin
2/ ST MUY (-
o o A
A7 i PRI~ ekt
5 pasgie Mt
& }JJL typllo—
T du. Ao ol

}F{/'« S Mok et Fna mm ed



;mﬂuenm .,
Fr‘tmﬁ!' ﬁﬂm

g-m;m«;mmw
FIN:748002, Bibpur S0 . :
From:BH SLERMRTE A 10 mﬂﬂ[ﬂ ‘
b '
#2700 Cach) | K
~ "!rad' o um.mdzam-‘«t gw.xrw, L




‘..__»mew

1. To Date: 28 300 024
The Hon’ble Chief Minister,

Govt of West Bengal,
Nabanna, 325, Sarat Chatterjee Road,,
Mandirtala, Shibpur,

Howrah - 713 102.

2. The Chief Secretary,
Govt of West Bengal,
Nabanna, 325, Sarat Chatterjee Roagd,
Mandirtala, Shibpur,
Howrah - 717 102.

3. The Hon’ble Mayor,
5,S.N. Banerjee Road,
Kolkata — 700013,

4. The Chief Municipal Health Officer,
5,S.N. Banerjee Road,
Kolkata — 700013.

5. The Executive Officer,
Health Department,
Borough -XV,
E/3, Circular Garden Reach Roagd,
Kolkata — 700 024.

Dear Madam / Sir,

We are the local and surrounding people of premises no.
Q-476/1, Santoshpur Road situated under P.S. - Metiabruz,
Borough — XV, Warg No. 136, Kolkata — 700 024 and beg to draw
your kind attention to the following facts -



l. That one pukur is situated at premises no. Q-476/1,
Santoshpur Road, under P.S. — Metiabruz, Borough - XV,
Ward No. 136, Kolkata — 700 024 measuring more or less 8
(eight) Cottah and previously onﬁ.[.!f%{?!%?f’?/VVe submitted
one complaint to you as the said pukur is not cleaned for
last few months and there is also high possibility of
spreading of dengue in our locality.

2. That after receiving the said complaint the Kolkata
Municipal Corporation did not take any proper as well as
appropriate steps and till today the said pukur is not ciean
properly and in upcoming rainy reason there is a high
possibility of spreading of dengue in our locality and there
is also high risk of our lives.

So, we the local and surrounding people are humbly'
requesting you to kindly take necessary action or actions
so that the said pukur may be cleaned and we live our life
i in a healthy environment otherwise we shall take the
| appropriate legal action against the owner as well as the
Kolkata Municipal Corporation without any further

reference.
Thanking you,
Yours Faithfully,
f s )
Enclosure : ﬁi/ 77 & g&z/f,ﬂ(
. - /
Xerox Copy of complaint dated : e Mo)epath
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Your Grievance

Id:

Created by:
Created on:
Assigned to:
Assigned on:

Status is:

PGR-2025-09-19-
016464

RAMEEZ WARSI
19-09-2025
ARUP SARKAR
19/09/2025

Assigned






